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(vii) Need to stop birt iog or ISTRA 
unit  of ISRO from Sribarikoto to 
Ban Jore. 

SHRI  PUCHALAPALLI PENCHA� 
LAIAH (N l lore) : U nder Ru le  377,  I 
m.  ke the fol l ow ing s tatemen t 

The Governmea t  of Ind ia have 
ve ry recen t ly deci ded 1 0  sb i fl 
ISTRAC Uni t from S r i ha riko la  
Space Cent re to  Banga l re . As  i t  i . 
wel l - kaown , SHAR en t re is our  
forem s t Space Re ea rch Cen t re. 
S riharikota was chosen to l aunc h  
Rockets for cary ing o n  t he spac 
re ea rch . In  the ve ry nea r future we 
are propos ing to  launch a te l l i res 
a lso a a part of our ambi t ious pace 
progr mme. I t  is needle t o  ay  
that Sriharikota wa  chosen on  the 
basis of its meri t a nd high ly idea l 
loca tion for pace research 

But i t  i quite surprisi ng bow t he 
spac Adminis tra t ion bas taken  a 

decis ion  to sh i ft ISRO Telemetry 
Tracking and Commad network uni t 
frqm Sriharikota to Banga l ore . In 
s t ead of s t rengthen ing the  Te lemetry, 
Tracki ng and Command ing ne twork 
a t  the I u nch i ng sta t ion ,  which is 
an  i dea l loca t ion for the job, the 
Spac admini t ra t ion  in i ts wi dom 
ha decided t h i f t i t  the Bangalore 
whe re ,  a l ready the cong l i on and 
cons t ruc t ion of ma ny w ing are 
hampering t h  re earch work . 

I n  add i t ion ,  t he propo ed bift ing 
w i l l  put many o f  our c icot i s ts .  
Engi ne rs  a nd employe r i n  much 
d 1 ff i  u l t y .  The bou i ng ,  ed uca t i ona l 
and  m d ica l faci l i t ies a re too 
i nadequa te .  

A l  o ,  i t  w i l l  re u l t i a  a n  acrd i t iona l 
exp nd i t u re f R . J O  cror . Th 
�oun t ry can not afford uch a high 
(.' X pend i t u re i n  r be pre, eat ti h t  
1.: onomic s i tua t io n .  

The re for> ,  I reques t t he Govern 
men t  o f  l nd 1 a t o  i mmed i a le ly top 
h i ft i ng  I STRAC \\ i ng from Sri

har i kota to Banga lore . Al  o ,  I ur 
1 ha t e l l  1 he u n i t  coo erned w i 1 h  
S p a  e programme be loca led a n d  
s t reng t h  n d a t  Sriha ri k ta . 

(vi i i )  Ne d for ccntT  I iotenention lo the 
prop ed i ndefinite strike by worker! 
of H .E.C. Ranchi. 
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( i.x )  R r oi iog lb I a l  R of Burdwan 
for voldi i n  on ni oc to Public. 

HRI  H IL  BHA A HARYYA 
(Burdwan)  : 1 r ,  I would l i ke to  d r  w t he 

t 1e n 1 ion o f  t h  Gov · rnmcn t  t o  t he: v ida
b l  de l y n w suffer d by th  pe  p i e  f 
Burdwaa i n  r · i vmg L bt:1r  mJ i l  . The: 
pa per  or t 1 og office f t he fi r t a nd the: 
econd d m a i l  wa t ra nsforr d to 

Durgapur a f w y a r  ag a t he r  w · 
�bort.1g r c mm a t ion for i t  a t  t h  t 
t i me .  Thi a r ra ogcrnca t  t or :send ing mads, 
even journa l publ i  hed io Burdwan  t o  
Durg pur au  d unusual d� I  y i n  
d l i ve ry  o f  t h  journul· a n d  on · u n t ly 
much d1 . c n t  n t men r  among the pub l i c .  
Th i ng 1mpr  vcd a lu t lc wh n j ur  a l  
pub l 1  b d i n  Burdwau w ·re exmpt d from 
being ea t t o  Darga pur  a ft r r p l d 
repr enta t ioa to  the M i n i t ry of  om-

. muoicat ioo . Th re i , however, no p i n t  
i n  s ading the mai l  t o  Durgnpur for sor l i og, 
when accommodat ion for a ort ing office 
is now re d i ly ava i lab l  a t  the loc I R . M. S .  
office. Thi occommoda t ioa ,  i f  nc  d b , 
can further be ex teod d i f  t be nu i  aoc of  
an  overflowing p i t  o f  I v Lory i rem v d 
el ewhere a nd nearby ycl� t nd f r t he 
employe i conv r tcd i o 10 ro m .  

I n  t he c i rcum tancc • J ouJd reque t 
the goverom a t  to  pu t  aa  end o ri u 
inconvenfoocc and mu h irrH t ioo cau d 

to the people of B urdwan  by s imply reorga· 
o i  i o� t h  loca l R . M .S.  i n  a more meamn • 
fu l way .  

12.27 hrs. 

DISCU SION RB : RECENT DEVELOP
MENT N JAM M U  A ND KASHMIR

(Coo td) 

M R . DEPUTY- PEAKER : Now, t he 
H ouse w i l l  resum fur ther d i  cu ion on the 
ta tern n t  made by the Min i  ter  of  Sta ie 

io the M i n i  t ry of  Home AITa i rs in the 
Hou e on the 26th  Juty,  J 9 4 r gard ing 
r ce n t  deve lopmen ts i n  ldmmu and 
Ka hm i r . Prof. Sa i fudd i n  Soz wa on  h i  
leg . H ha a i r  ady taken 27 m inu tes . 

S H R I  SOMNATH CHATTERJEE 
(Jadavpur)  : Bu t  h bad b en i n t  rrupted 
m ny t ime . 

M R .  DEPUTY-SPEA KER : How much 
t ime d you requ i re ? 

PR F. AIFUDD I N  SOZ (Bn ramu l ln ) : 
I do  a t now. I w i l l  de i de  aft l! r  t aki ng 
a bout  1 5  m inu tes . 

PRO · .  MAOHU DANDAVATE 
(Rajapur ) : Le t us see bow i t  devc Jop . 

PROF AIFUDD I N  SOZ : I wi l l  try ro  
fi n i  h ea r ly .  if r .  Deputy Sp a er, i r .  I 
xp la i a i ng ye t rday how Congr s - I  wa · 

hav ing i n  J mmu a nd Ka hmir. I w& 
g iv i ng chrono logy of the toppl i n  gam 1 1 1 

wb ,\,;h t be on re s- 1 i ndu lged i n . ow, Y u 
ee , wha t happened tod y th i  morn ing t 

10  O'clo k .  The p ak  r f t he Lcgi I t i vc 
A mb ly ,  Mr .  I t  o w  s . . . . .  . 

THE MTNJ  TER OF HOME A F I R  
(SHRI P . V .  NA RSI M HA R AO) Mr. De put  
Sp ker ,  S i r ,  a re w go i n  to d i.cu s wha t 
happen d i a  aao th  r Legis lat iv A ernbly ? 

R.  DEPUTY-SPEAKER : He ha n l 
on i o to  t he dct i J  . Ho ha only told 

th t 

- 0 :  He 
oi og  i n to the det  i i  . 


